
"IN THEgENTRAL ADMINISTRATIVE TRIBUNAL
principal B£NCH

NOJ DELHI

OA No. 699/93
riA No,891/93

Neu Delhi this the 2nd day of April, 1997.

Hon'ble Smt.Lakshmi Suaninathan, Miarober (3)

Shri Promod Kumar Sharma
s/o Shri flam Chand Sharma
C/o C-3, CRRI Quarters,
flaharani Bagh, Neu Delhi-SS

(None for the applicant)

Us.

Applicant

1. Union of India through the Joint
Secretary^^dmn) , C.S.i.R,
Gout, of India, Rafi flarg, Nau Delhi,

2. The Director, Central Road
Research Inaituta, P.O.CRRI
Mathuca Road, Nau Delhi-20

(Nona for the respondents )

ftRDQR (ORaU

(Hon* bl a Smt.LaKshmi Suaninathan, flembar (J)

None for the applicant^ even on the second call.

It is saon that none had appeared even on the last date of

hearing.

In the above circumstances, this OA is

dismissed for default and non prosecution.

. • • Respondents

(Smt,Lai<shmi 3u® inathan)
f!am bar (3)

sk

N


